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DEVELOPMENT (AUDYOGIK VIKAS 
MANTRI) (SHRt MOINUL HAQUE CHO- 
UDHURY) : (a) Bata Shoe Company Pvt. 
L td. Calcutta closed down their factory at 
Batanagar with effect from 25ih April, 1971. 
It was not a case of lock-out.

(b) The factory was closed down on 
account of labour trouble.

(c) As a result of closure, the Com* 
p&ny terminated the Services of the 
Workmen in the factory. The number of 
Permanent workmen affected was about 
11500.

(d) The estimated prodution loss of 
the Company during the period the factory 
was closed was 7 lakhs pairs of shoes per 
week.

(e) Conciliation proceedings were 
initiated immediately after the closure by the 
State Labour authorities who held a series 
of discussions with the Management with a 
view to secure the re-opening of the factory. 
As a result of these efforts, the factory was 
re*opened on 17th May, 1971.

Linking of Ganges in North and Cauvery in 
South for effective irrigation

*55. SHRI KALYANASUNDARAM : 
Will the MINISTER OF IRRIGATION 
AND POWER (SlNCHAI AUR VIDYUT 
MANTRI) be pleased to state:

(a) whether there is any proposal to in­
vestigate the feasibility of linking the Ganges 
in the North and the Cauvery in the South 
for the effective integration of the national 
system of irrigation; and

(b) if so, the details of the proposal?

THE MINISTER OF IRRIGATION 
AND POWER ( SlNCHAI AUR 
VIDYUT MANRTI) (DR. K. L. RAO) :
(a) and (b). A large volume of water 
after allowing for upstream development and 
the requirements downstream in the Gang* 
Basin would be available in the Ganga near 
about Patna during the mansoon months 
for diversion. On the other hand, in most 
o f the other rivers of India, particularly in 
t l»  peninsula, the flows are inadequate

and erratic. These depend largely on the 
south west monsoon, which is quite often 
delayed or withdraws early or has a  long 
break leading to scarcity conditions in these 
basins.

The possibility of diverting a  amali 
portion of the surplus waters of the Ganga 
by connecting it with the Cauvery and further 
south has therefore been examined in a 
preliminary manner. The link canals from 
the Ganga from near Patna to Mettur dam 
will have to go along or cross the 
various major river basins of the 
country, namely Sone, Narmada, Godavary 
and Krishna and smaller basins like Palar, 
Pennar, etc. The links will require the 
construction of a number of hydraulic 
structures in the various sub-basins to store/ 
lift up the water. About 2100 miles of 
canals with cross-drainage works, and neces­
sary pumping stations would perhaps be 
needed.

Further office studies are being carried 
out on the proposal at present.

Enquiry against Birla Group of Companies

* 56. SHRI SATPAL KAPUR : Will 
the MINISTER OF INDUSTRIAL 
DEVELOPMNET ( AUDYOGIK VIKAS 
MANTRI) be pleased to state:

(a) whether the enquiry against the Birla 
concerns as a follow-up action of the Dutt 
Committee Report has been completed;

(b) if so, the result thereof ; and

(c) the action Government propose 
to take in the matter?

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT ( AUDYOGIK VIKAS 
M ANTRI) (SHRI MOINUL HAQUE 
CHOUDHURY); (a) No, Sir.

(b) and (c). Do not arise.

Conference of Chief Electoral Officers 
held at Delhi during March, 1971

*57. SHRI SOMNATH CHATTERJEE' 
Will the MINISTER OF LAW AND 
JUSTICE (VIDHI AUR NYAYA MANTRI) 
be pleased to sta te :
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<a) whether any Conference of Chief 
Electoral Officers of all the State and Union 
Territories was held on 27th March, 1971; 
and

(b) if so, the decisions arrived at the 
the Conference ?

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
( VIDHI AUR NYAYA MANTRALAYA 
MEN RAJYA MANTRI) (SHRI NITIRAJ 
SINGH CHAUDHARY) : (a) Yes, Sir.

(b) A statement showing the decisions 
arrived at the Conference is placed on the 
Table of the House.

Statement

(1) Tentative programme for revision of 
electoral rolls in the year 1971 with 
January 1,1971 as the qualifying date 
was chalked out. According to this 
programme, the electoral rolls in all 
the States should be revised and finally 
published before the 31st October, 1971.

(2) Having regard to the complaints regard* 
ing the omission of names the electoral 
rolls on the eve of the general elections 
to the Lok Sabha, it was decided that 
enumerators engaged for house to house 
verification of the electoral rolls should 
be supplied with enumeration books.

(3) It was decided to amend the nomina­
tion form so that a candidate can make 
a declaration in the form itself regard­
ing the name by which he should 
be described in the list of contesting 
candidates with the correct spelling, so 
that the same can be adopted on the 
ballot paper.

(4) It was decided to hold an All India 
Conference of Election Officers, namely, 
Chief Electoral Officers, District Election 
Officers, Returning Officers, Assistant 
Retumning Officers etc. in New Delhi in 
September or October, 1971.

Shortage of Telephone Cables

*58. SHRI & M. KRJSHANA: Will Hie 
MINISTER OP INDUSTRIAL DEVELOP­

MENT (AUDYOGIK VIKAS MANTRI) 
be pleased to state 3

(a) whether there is a shortage of 
telephone cables in the country;

(b) if so, the reasons therefor;

(c) whether Government propose to  
set up some more industries to manufacture 
telephone cables in the country; and

(d) the time by which the country will 
be self-sufficient in telephone cables ?

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT ( AUDYOGIK VIKAS
M ANTRI) (SH R I MOINUL HAQUE 
CHOUDHURY) : (a) and (b). As the 
requirements of P and T is currently
in excess of the preesent level of
production of Cables in the country,
there has been a shortfall which, however, 
is being met by imports.

(c) Government have approved the 
establishment of a second cable factory at 
Hyderabad with a capacity of 5,000 K. M. 
per annum and have approved M/s. Traco 
Cables Ltd., creating a capacity of 1,000 
K .M . per annum for tele-communication 
cables.

(d) By the beginning of the Fifth Five 
Year Plan.

Alignment of Western Kosi Canal in 
Nepalese Territory

*60. SHRI BHOGENDRA JHA : Will 
the MINISTER OF IRRIGATION AND 
POWER (SINCHAI AUR VIDYUT 
M A NTRI) be pleased to  state :

(a) whether any effort or approach 
has been made during the year 1971 to 
secure approval of the Government of Nepal 
for the alignment of Western Kosi Canal 
in the Nepalese territory; and

(fa) if so, the result thereof ?

THE MINISTER OF IRRIGATION 
AND POWER ( SINCHAI AUR VIDYUT 
MANTOU) (DR. K. L. R A O ) ( a ?  Mad




